
Central Administrative Tribunal 
Principal Bench 

 
CP No.415/2016 
OA No.260/2015 

 
New Delhi, this the 19th day of October, 2016 

 
Hon’ble Mr. Justice Permod Kohli, Chairman 

Hon’ble Mr. V. N. Gaur, Member (A) 
 
1. Philip V. P. (Aged about 57 years) 
 S/o. Shri. Philipose 
 Working as DCA (adhoc) 
 R/o. 45-C, Pocket A, Dilshad Garden, 
 Delhi-110 095. 
 
2. Premarajan N. (Aged about 56 years) 
 S/o. Late Shri. Govindan Nair 
 Working as DCA (adhoc) 
 R/o. D-81, Seema Apartments, 

Plot No. 7, Sector 11, Dwarka,  
 New Delhi. 
 
3. Balbinder Singh (Aged about 54 years) 
 S/o. Shri. Gurcharan Singh 
 Working as DCA (adhoc) 
 R/o. B-1/703, HIG, Pitam Pura,  
 Delhi. 
 
4. Snajay Gupta (Aged about 49 years) 
 S/o. Late Shri. R. K. Gupta 
 Working as DCA (adhoc), M.C. 
 R/o. 2736, Sector 46, Gurgaon, Haryana 
 
5. Anil Kumar P. (Aged about 49 years) 
 S/o. Shri. U. K. Nair 
 Working as DCA (adhoc), M.C. 
 R/o. 416, Gaur Galaxy, Sector 5, 
 Vaishali, Ghaziabad. 
 
6. Raveendranath (Aged about 54 years) 
 S/o. Late Shri. Damodharan 
 Working as DCA (adhoc) 
 R/o. 140, Pocket A, New MIG Flats, 
 Mayur Vihar, New Delhi 
 
7. P. D. Hariprasad (Aged about 53 years) 
 S/o. Shri. P. D. Nair 
 Working as DCA (adhoc) 
 R/o. F-158/F-1, Dilshad Colony, 
 Delhi. 
 
8. Velayudhan E. R. (Aged about 55 years) 
 S/o. Shri. E. R. Raman 
 Working as DCA (adhoc), M.C. 
 R/o. D-102, Seema Apartments, 



 Sector 11, Dwarka, New Delhi. 
 
9. Sheeba S. Nair (Aged about 50 years) 
 W/o. Shri. Satheesh C. Nair 
 Working as DCA (adhoc) 
 R/o. 516, Gaur Galaxy, Sector 5, 

Vaishali, Ghaziabad. 
 
10. Krishna Kr. Chitkara (Aged about 50 years) 
 S/o. Shri. Lal Chand 
 Working as DCA (adhoc) 
 R/o. 6/151, Geeta Colony,  
 Delhi-110 031. 
 
11. Veneed M. (Aged about 55 years) 
 S/o. Shri. Vasu M. 
 Working as DCA (adhoc) 
 R/o. A-41, Seema Apartments, Plot No. 7, 
 Sector 11, Dwarka, New Delhi. 
 
12. Pushkar Raj (Aged about 61 years) 
 S/o. Late Shri. Kishan Lal 

Retired as DCA (adhoc), M.C. 
 R/o. 1249, Sector 9, Faridabad, Haryana. 
 
13. Susheel Kumar Sharma (Aged about 51 years) 
 S/o. Shri. J. P. Sharma 
 Working as DCA (adhoc), M.C 
 R/o. III-B-60, Vishnu Garden, New Delhi-110 018. 
 
14. S. B. Pillai (Aged about 52 years) 
 S/o. Shri. N. B. Pillai 
 Working as DCA (adhoc), SDMC 
 R/o. 366/37, Arun Vihar, Noida-201 303. 
 
15. Satheesh C. (Aged about 52 years) 
 S/o. Late Shri. K.A.C. Nair 
 Working as DCA (adhoc), M.C. 
 R/o. 516, Gaur Galaxy, Sector 5,  
 Vaishali, Ghaziabad. 
 
16. Sushil Kumar Sharma (Aged about 53 years) 
 S/o. Shri. R. S. Dass 
 Working as DCA (adhoc) 
 R/o. B-88, 2nd Floor, Pushpanjali Enclave, 
 Pitampura, New Delhi-110 034. 
 
17. A. Sebastian (Aged about 56 years) 
 S/o. Shri. Chacko Ouseph 
 Working as DCA (adhoc), M.C. 
 R/o. 81, Indian Airlines Cargo CGHS, 

Sector-11, Dwarka, New Delhi. 
 
18. Harish Kumar (Aged about 51 years) 
 S/o. Late Shri. Manohar Lal 
 Working as DCA (adhoc), M.C. 
 R/o. RZ-36, Sitapuri, Gali No.1,  



 P.O. Palam, New Delhi-110 045. 
 
19. Kundan Singh Bisht (Aged about 56 years) 
 S/o. Shri. Ra, Singh Bisht 
 Working as DCA (adhoc) 
 R/o. R/A-52, 2nd Floor, Lok Vihar, 
 Pitampura, Delhi-110 034. 
 
20. Ganesh K. Iyer (Aged about 50 years) 
 S/o. Late Shri. V. Krishna Iyer, 
 Working as DCA (adhoc), M.C. 
 R/o. 316, Gaur Galaxy, Sector 5, 

Vaishali, Ghaziabad.            ....Applicants 
 
(By Advocate: Mr. Basab Sen Gupta and Mr. R. C. Gautam) 
 

Versus 
 
Shri P. K Gupta 
Commissioner, 
North Delhi Municipal Corporation, 
Dr. S. P. Mukherjee Civic Centre, 
J. L. Nehru Marg, New Delhi-110 002.   .... Respondent. 

 
: O R D E R (ORAL) : 

 
Justice Permod Kohli, Chairman : 
 

Shri R. N. Singh, learned counsel has appeared on behalf of the 

respondents, and filed an affidavit of compliance accompanied with a 

copy of order dated 17.10.2016 whereby representation of the applicant 

has been rejected by a speaking order.   

2. The only direction of the Tribunal was to decide the representation 

of the applicant within a period of three months. The order of the 

Tribunal dated 21.01.2016 passed in OA No.260/2016 having been 

complied with present contempt petition does not survive.  Proceedings 

dropped.  Needless to say that the applicant is entitled to seek remedial 

measures in accordance with law. 

 
(V. N. Gaur)       (Justice Permod Kohli) 
Member (A)        Chairman 
 
 
/pj/ 
 


